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By fiiin a Miic dt9.O6.03.06, the 	vocte 

the Ap ticant expressas the desire not to press 

this O.A.i'b.193/O6. A copy of the Memo has already 

been served on Mr.1J.B.I"bhapatra, Ld.Sr.3tanding 

Conse1 for the Union ef India 

Heard • This 0.At133/06) is hereby dismiscd 

beirici net p.rs. 
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